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DR. BHAI MAHAVIR (Madhya Pradesh):
Mr. Chairman, Sir, I have to make a
submission. This is a very important question
which cannot be disposed by way of a special
mention only. I request you that a Calling
Attention Motion be admitted. There is a drive
towards confrontation between the Delhi
Administration and the Central Government,
which the Lt. Governor of Delhi seems to be
bent on pursuing. Sir, for this you will kindly
find some time.

MR. CHAIRMAN: 1 will consider that.
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DR. BHAi MAHAVIR: Yes, please.

REFERENCE TO FAMINE CONDITIONS
IN THE CHATTISGARH REGION OF
MADHYA PRADESH AND OTHER PARTS
OF THE COUNTRY AND ALLEGED
BUNGLING BY THE F.C.I. IN DISTRI-
BUTION OF FOODGRAINS
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"More than half its 40 million population is in
the grip of the country's worst famine that has hit

backward Chhatisgarh in M.P....

An official team visiting Chhatisgarh region
found that this was the worst famine of the
century, causing misery to 7.7 million people—3.4
million in Raipur Division and 4,3 million in

Bilaspur Division."
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"The foodgrains supplied by the Food
Corporation of India are said to be the
worst type, let alone being grossly
inadequate. In , village near Akaltara in
Bilaspur district, a labourer was reported to
hav, died soon after consuming the rice
supplied by the FCI, while many others
suffered illness.

No rice is being supplied at all to relief
centres in Durg district. The same
complaint is being voiced from many other
relief centres.

People in several distres, areas are said to
live on grass seeds and "eharota bhaji". The
consumption of wild roots and fruits in
Sarguja district is stated to have resulted in
the death of a woman and two children. In
the same district, the Sarpanch of a block
has alleged 17 starvation deaths and offered
to quit office if proved wrong."
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STATEMENT BY MINISTER

Reported Burning of Huts of Harijans in
Moradabad, Uttar Pradesh

MR. CHAIRMAN: The hon. Home
Minister is going to make a statement on the
report of burning huts of Harijans in
Moradabad, U.P.

THE LEADER OF THE OPPOSITION
(SHRI LAL K. ADVANI): Before that...

MR. CHAIRMAN; Please sit down. Before
I call upon him, I will remind the Members of
a rule of procedure of this House, Rule 251.

"A statement may be made by a Minister
on a matter of public importance with the
consent of the Chairman but no question
shall be asked at the time the statement is
made."

But I will allow, in accordance with the
practice of this House, clarifica-tory questions
only but no speeches. You can ask for facts
and figures and details but please do not make
speeches. The hon. Minister.

SHRI S. W. DHABE (Maharashtra): I have
got a point of order.

(Interruptions)



